
GOVERNMENT OF INDIA
MINISTRY OF EXTERNAL AFFAIRS

RAJYA SABHA
STARRED QUESTION NO. 32

ANSWERED ON 06.02.2025

MONITORING OF INDIAN STUDENTS ABROAD POST-CONFLICT ESCALATIONS

*32. DR. SYED NASEER HUSSAIN:

Will the Minister of External Affairs be pleased to state: 

(a) the total number of Indian students affected by ongoing conflicts in Israel, Palestine and Ukraine
till date; 

(b) the specific measures taken to assist these students, including financial and academic aid; and

(c) the manner in which Government is collaborating with foreign universities to ensure minimal
academic disruption?

ANSWER

MINISTER OF EXTERNAL AFFAIRS
(DR. SUBRAHMANYAM JAISHANKAR)

(a) to (c): A statement is laid on the Table of the House.

*****
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STATEMENT REFERRED TO IN REPLY TO PARTS (A) TO (C) IN RESPECT OF RAJYA
SABHA  STARRED  QUESTION  NO.  32  FOR  REPLY  ON  06.02.2025  REGARDING
MONITORING  OF  INDIAN  STUDENTS  ABROAD  POST-CONFLICT  ESCALATIONS
ASKED BY DR. SYED NASEER HUSSAIN.

The response to the question is as follows:

Ukraine:

There were 21,928 Indian students before the start of the conflict in Ukraine. However, as on
November 01, 2024, only 1802 students were enrolled in various Ukrainian Universities.

During the initial stages of the conflict in Ukraine, keeping in view the deteriorating security
situation in Ukraine, the Indian Embassy in Kyiv had issued travel and security advisories to the
Indian students studying in Ukraine. After the start of the conflict, the Indian Government, through
its Mission in Ukraine, had proactively supported distressed/ stranded Indian students. This support
included active liaison with the Ukrainian Government and University authorities to arrange safe
accommodation, facilitating their  return under “Operation Ganga”, arrangements made for  their
movements in consultation with the neighbouring countries of Ukraine, and providing food, shelter
and emergency medical care/medicine.  A total of 18,282 Indian nationals including students were
evacuated under Operation Ganga launched by the Government of India in February/March 2022.
Subsequently, most of the students got themselves transferred from Ukrainian Universities to other
countries  viz.,  Kazakhstan,  Georgia,  Uzbekistan,  Russia,  Serbia,  Bosnia,  Poland,  Hungary  and
Moldova. 

Since the early days of the conflict, the Government of India has been in touch with the
educational authorities in Ukraine regarding the continuation of studies by Indian students who
returned from Ukraine. The Indian Mission  in  Ukraine has  maintained  constant  touch with  all
concerned Ukrainian authorities, universities and student communities to resolve the issues faced by
Indian students studying in Ukraine. 

National Medical Commission (NMC) of India in September 2022 had clarified that it has
no objection on permanent transfer of Indian medical students to universities in third countries in
respect  of  medical  students  covered under  Screening  Test  Regulations,  2002.  It  also  permitted
academic mobility to universities in specified third countries in respect of these students. NMC
further clarified that medical students were allowed to undergo online classes of theory subjects
which  should  be  supplemented  by  offline  practical  and  clinical  training  done  in  the  Medical
University and /or its affiliated Hospitals during their MBBS course.

Currently, the ground situation in Ukraine remains volatile for return of students. As a result,
the number of students seeking admission in various Ukrainian Universities has come down sharply.
Ukrainian side has also reiterated its willingness to allow Indian students to continue their courses
online.

Israel:

There are around 900 Indian students in Israel, who are mostly enrolled in PhD or Post-
doctoral studies in STEM fields.  Following the 07 October 2023 attacks in Israel, Government of
India launched Operation Ajay to facilitate safe return of Indian nationals under which 1309 Indians
returned to India. This included 768 Indian students. Since then, almost all the Indian students who
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had returned to India under Operation Ajay, have reached Israel, to resume their research/studies in
the Israeli universities.

Embassy of India in Israel set up a  24-hour Control  Room to monitor the situation and
provide information and assistance to Indian nationals, including Indian students. In addition, 24-
hour emergency helplines were also set up at the Embassy for extending assistance to all Indians,
including Indian students, in Israel. Embassy has maintained constant touch with the nodal student
coordinators  and  also  with  the  International  Student  Departments  of  all  the  universities  where
Indian students are enrolled to ensure their well-being. Embassy has not received complaint about
academic disruptions in Israeli universities.

Palestine::

There is no Indian student in Palestine.

 *****
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भारत सरकार 
िवदेश मंũालय 
राǛ सभा 

तारांिकत Ůʲ संƥा   - 32
िदनांक 06.02.2025 को उȅर िदए जाने के िलए     

संघषŊ बढ़ने के बाद िवदेशो ं मŐ भारतीय छाũो ं की िनगरानी         

*32. डॉ. सैयद नसीर Šसैनः  

Ɛा िवदेश मंũी यह बताने की कृपा करŐ गे िकः      

(क)  इजराइल,  िफिलˑीन और यूŢेन मŐ चल रहे संघषŘ के कारण आज की ितिथ तक कुल िकतने              
भारतीय छाũ Ůभािवत Šए हœ    ;
(ख) इन छाũों की सहायता के िलए िवȅीय और शैƗिणक सहायता सिहत और कौन            -से िविशʼ उपाय िकए   
गए हœ ; और
(ग) अʙतम शैƗिणक ʩवधान को सुिनिʮत करने के िलए सरकार िवदेशी िवʷिवȨालयों के साथ िकस             
Ůकार सहयोग कर रही है    ?

उȅर
िवदेश मंũी 

(डॉ. सुŰ˦ǻम जयशंकर )

(क) से (ग): वƅʩ सभा पटल पर रख िदया गया है।       

*****
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‘संघषŊ बढ़ने के बाद िवदेशो ं मŐ भारतीय छाũो ं की िनगरानी         '  के संबंध मŐ िदनांक    06.02.2025 को
उȅराथŊ डॉ .सैयद नसीर Šसैन Ȫारा पूछे गए राǛ सभा तारांिकत Ůʲ संƥा           32 के भाग  (क)  से
(ग) के उȅर मŐ उİʟİखत वƅʩ।    

Ůʲ का उȅर िनɻानुसार है    :

यूŢेन:

यूŢेन मŐ संघषŊ शुŝ होने से पूवŊ       21,928 भारतीय छाũ थे। तथािप    01 नवंबर, 2024 तक केवल  1802
छाũ ही िविभɄ यूŢेनी िवʷिवȨालयों मŐ नामांिकत थे।        

यूŢेन मŐ संघषŊ के शुŜआती चरणों के दौरान       , यूŢेन मŐ िबगड़ती सुरƗा İ˕ित को ȯान मŐ रखते Šए         , कीव
İ˕त भारतीय दूतावास ने यूŢेन मŐ पढ़ रहे भारतीय छाũों को याũा और सुरƗा परामशŎ जारी की थी।                 
संघषŊ की शुŜआत के बाद    , भारत सरकार ने यूŢेन İ˕त अपने िमशन के माȯम से संकटŤˑ          /फंसे Šए 
भारतीय छाũों को सिŢय ŝप से सहायता Ůदान की थी। इस सहायता मŐ सुरिƗत आवास की ʩव˕ा                
करने के िलए यूŢेनी सरकार और िवʷिवȨालय अिधकाįरयों के साथ सिŢय संपकŊ           , “ऑपरेशन गंगा के ” 
तहत उनकी वापसी को सुिवधाजनक बनाने     , यूŢेन के पड़ोसी देशों के परामशŊ से उनकी आवाजाही की         
ʩव˕ा करना और भोजन   , आŵय तथा आपातकालीन िचिकȖा देखभाल    /दवा Ůदान करना शािमल था।    
फरवरी/माचŊ  2022  मŐ भारत सरकार Ȫारा शुŝ िकए गए ऑपरेशन गंगा के तहत छाũों सिहत कुल             
18,282 भारतीय नागįरकों को सुरिƗत ŝप से िनकाला गया। इसके बाद         ,  अिधकांश छाũों ने खुद को    
यूŢेनी िवʷिवȨालयों से दूसरे देशों जैसे कजािकˑान      ,  जॉिजŊया,  उǙेिकˑान,  ŝस,  सिबŊया,  बोि˘या,
पोलœड, हंगरी और मोʗोवा मŐ ˕ानांतįरत कर िलया था।        

संघषŊ के शुŜआती िदनों से ही भारत सरकार यूŢेन से लौटे भारतीय छाũों की पढ़ाई जारी रखने के संबंध                  
मŐ यूŢेन के शैƗिणक अिधकाįरयों के संपकŊ मŐ रही है। यूŢेन İ˕त भारतीय िमशन यूŢेन मŐ पढ़ रहे                 
भारतीय छाũों के सामने आने वाली सम˟ाओं के समाधान के िलए सभी संबंिधत यूŢेनी अिधकाįरयों              ,
िवʷिवȨालयों और छाũ समुदायों के साथ लगातार संपकŊ मŐ है।          

भारत के रा Ō̓ ीय िचिकȖा आयोग     (एनएमसी)  ने  िसतɾर  2022  मŐ ˙ʼ िकया था िक ˌीिनंग टेː      
रेगुलेशन, 2002 के अंतगŊत आने वाले मेिडकल छाũों के संबंध मŐ तीसरे देशों के िवʷिवȨालयों मŐ भारतीय              
मेिडकल छाũों के ˕ायी ˕ानांतरण पर उɎŐ कोई आपिȅ नही ं है। उɎोंͤने इन छाũों के संबंध मŐ िनिदŊʼ                 
तीसरे देशों के िवʷिवȨालयों मŐ अकादिमक आवाजाही की भी अनुमित दी थी। एनएमसी ने आगे यह भी                
˙ʼ िकया िक मेिडकल छाũों को सैȠांितक िवषयों की ऑनलाइन कƗाएँ करने की अनुमित दी गई थी                ,
िजसे उनके एमबीबीएस पाǬŢम के दौरान मेिडकल िवʷिवȨालय और        /या इसके संबȠ अ˙तालों मŐ    
िकए गए ऑफ़लाइन ʩावहाįरक और नैदािनक      ŮिशƗण Ȫारा पूरक िकया जाना चािहए।     

वतŊमान मŐ , यूŢेन मŐ छाũों की वापसी के िलए वाˑिवक İ˕ित अİ˕र बनी Šई है। इसके पįरणामˢŝप              ,
िविभɄ यूŢेनी िवʷिवȨालयों मŐ Ůवेश लेने वाले छाũों की संƥा मŐ तेजी से कमी आई है। यूŢेनी पƗ ने                  

13



3

भारतीय छाũों को ऑनलाइन अपने पाǬŢम जारी रखने की अनुमित देने की अपनी इǅा भी दोहराई               
है। 

इजराइल:

इजराइल मŐ लगभग   900 भारतीय छाũ हœ  ,  जो Ǜादातर एसटीईएम Ɨेũों मŐ पीएचडी या पोː       -डॉƃरल
अȯयन मŐ नामांिकत हœ। इजराइल मŐ      07  अƃूबर  2023  को Šए हमलों के बाद    ,  भारत सरकार ने  
भारतीय नागįरकों की सुरिƗत वापसी को सुिवधाजनक बनाने के िलए ऑपरेशन अजय शुŝ िकया             ,
िजसके तहत  1309 भारतीय भारत लौटे थे। इनमŐ     768 भारतीय छाũ शािमल थे। तब से     , ऑपरेशन अजय 
के तहत भारत लौटे लगभग सभी भारतीय छाũ इजराइल पŠँच चुके हœ           , तािक वे इजराइली िवʷिवȨालयों   
मŐ अपना शोध  /अȯयन िफर से शुŝ कर सकŐ ।      

इजराइल İ˕त भारतीय दूतावास ने İ˕ित पर नज़र रखने और भारतीय छाũों सिहत भारतीय नागįरकों              
को जानकारी और सहायता Ůदान करने के िलए        24  घंटे का िनयंũण कƗ ˕ािपत िकया है। इसके       
अलावा, इजराइल मŐ भारतीय छाũों सिहत सभी भारतीयों को सहायता Ůदान करने के िलए दूतावास मŐ               24
घंटे की आपातकालीन हेʙलाइन भी ˕ािपत की गई है। दूतावास ने नोडल छाũ समɋयकों और उन               
सभी िवʷिवȨालयों के अंतराŊ Ō̓ ीय छाũ िवभागों के साथ लगातार संपकŊ बना रखा है जहाँ भारतीय छाũ               
नामांिकत हœ तािक उनका िहत सुिनिʮत िकया जा सके। दूतावास को इजराइली िवʷिवȨालयों मŐ शैƗिणक              
ʩवधानों के बारे मŐ कोई िशकायत नही ं िमली है।         

िफिलˑीन:

िफलीˑीन मŐ कोई भारतीय छाũ नही ं है।      

*****
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��. ���� 	�
�� ह
��	: ��, ह� ��	
 �� 
ह�� ��� ���� �� �� �ह������ ��  ���� ���� �� 
����� ��� �  !��� ����� ��� ��  presidential �, �--�. ��  ��/ campaign ��3� �� 4� 56ह
�� 
7� ����� 8� ��� �� ह9, ����� 7:��� ���� !� ��  ;� ��� President ���� ह�...  
 
�� ������
�:  >
 �;�� 
��?/@  
 
��. ���� 	�
�� ह
��	: ��, �;�� ;ह� ह9@ * ...(�����	)...  
 
�� ������
� : >
�� �;�� B3� ह9? …(�����	)… No, Shri Nasir Hussainji nothing, 
…(Interruptions)… >
�� �;�� - Monitoring of Indian students abroad post-conflict 
escalations. …(Interruptions)… Nothing is going on record.  7	� >
 �;�� 
�? 	�, �� 
...(�����	)... 
 

��. ���� 	�
�� ह
��	 : *....(�����	)... ���� �;�� 3ह ह9@ ...(�����	)...  
 
MR. DEPUTY CHAIRMAN: No, I will not allow. …(Interruptions)… Nothing will go on 
record. …(Interruptions)… ���X-Y 
� �हZ !�/	�@ ...(�����	)... 
 

DR. SYED NASIR HUSSAIN: * 
 
�� ������
�: >
�� �;�� �, ��� �ह� ह� [ - Monitoring of Indian students abroad post-
conflict escalations, >
�� �;�� 3ह ह9@ >
 \��  ����� ��� � 
�? @ 
 
SHRI S. JAISHANKAR: Sir, there was no supplementary asked relevant to the 
question. However, the hon. Member, as is apparently a party attitude, keeps 

uttering * .in the House. …(Interruptions)… The hon. Prime Minister did not campaign 
for anybody. …(Interruptions)… So, this is not the first time that this party takes this 
position. …(Interruptions)… I urge him to withdraw this. …(Interruptions)… 
 
�� ������
�: ���� !�, >
 !���� ह, �� Rule 238 ��  �ह� ���� 8� constitutional post 

� �9f�  ह�/ g3�h ��  ���� �  i�� allegation �	��� �� 
ह�� >
�� �����3 :�3��9� �� 
����� 
���� 
j�	�@ ...(�����	)... It will not go on record. …(Interruptions)… I have already told 
you. …(Interruptions)…No, this will not go on record. …(Interruptions)…7	� ���� - 
�n��� .�� >
 \� �;�� �� !�j� ह�o 
�? 	�, �� �, allow �p[	�@ Please, please take your 

                                        
* Not recorded 
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seat Shaktisinhji. Please ask your second supplementary. …(Interruptions)…Shri 
Shaktisinh Gohilji, please take your seat. ����� ह��9� !�, >
�� ���� - �n��� .�� 
�;�� �� !�j� ह�> ह��� :��ह/@ ...(�����	)... n��r, n��r@ ...(�����	)... !� >
�� �s� 
ह9, >
 5�� �� !�j� ���� - �;�� 
�? , � , 5�� �� \!�!� ��[	�@ ...(�����	).. 
 
DR. SYED NASEER HUSSAIN: Sir, the External Affairs Minister cannot use 
unparliamentary words on the record.  ...(Interruptions)...   
 
MR. DEPUTY CHAIRMAN:  It will not go on record.  Please put your question. 
...(Interruptions)...  
 
DR. SYED NASEER HUSSAIN:  Yes, Sir, I am putting my second supplementary.  
...(Interruptions)...  My second question is, has the Ministry engaged with foreign 
Governments to ensure the protection of Indian students from discrimination or 
targeted violence in conflict-affected regions? Do they have real-time data? What is 
the plan for their evacuation? Especially in the context of UN issues, they should have 
a plan.   ...(Interruptions)...  
 
MR. DEPUTY CHAIRMAN:  Your question is over.  Hon. Minister.  
 
SHRI S. JAISHANKAR: Sir, the Government carefully monitors the number of 
students in all foreign countries. We also carefully monitor their welfare. Wherever 
there is a situation of tension or a likelihood of violence, we alert the students, as we 
have done in the Ukraine. Where there is a requirement for us to take further steps, 
such as running flights for their rescue or taking any other necessary action, we are 
prepared. We always have contingency plans. 
 
DR. FAUZIA KHAN: Sir, I would request the hon. Minister to kindly clarify the Indian 
Government's official position on this issue and outline the interventions planned to 
protect the affected Indian students regarding safeguards in relation to their academic 
progress, financial investments and future prospects.  How is the Government going 
to plan for this? Also, I would like to ask the External Affairs Minister: considering 
President Trump's statement on the Gaza Strip today regarding its occupation, what 
is India's stand on this? The entire world has retaliated; what is India's response? 
 
SHRI S. JAI. SHANKAR: Sir, so far as first supplementary is concerned; yes, we take
 several measures. For example, my own answer has given in detail what we did in the 
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case of Ukraine. We allowed students to transfer to third countries. We permitted 
them, in many cases, to attend classes online, depending on their concerns. We also 
allowed them to complete their practicals in India, as an exception to the rules. 
Depending on the situation, we have been very sympathetic and responsive. All 
Embassies and Ambassadors have been instructed to take a special interest in the 
welfare of students, whenever a situation arises.  Another example, as mentioned in 
my answer, is that of Israel. At the time of the Hamas attack, there were 
approximately 900 students. We evacuated many of them, and many have since 
returned. The numbers have grown. Sir, I want to assure the hon. Member that the 
welfare of students is very close to the Government's heart. Every Embassy is 
proactive in this regard. Regarding the second supplementary, Sir, it is unrelated to 
the question. 
 
DR. M. THAMBIDURAI:  Mr. Deputy Chairman, Sir, we know that many of our Indian 
students, who want to pursue medical education, go abroad. Since we are facing a 
crisis, they need to be rehabilitated. In this regard, the hon. Minister has mentioned 
that the National Medical Commission has no objection to transferring these students 
to Indian universities, provided they pass the examination here.  I am thankful to the 
hon.  Prime Minister, who has announced that 75,000 additional medical seats will be 
created in India. To illustrate, during Edappadi Palanisamy's tenure, 23 medical 
colleges were closed. ...(Interruptions)...  
 
MR. DEPUTY CHAIRMAN: Please be brief and put your question.  
...(Interruptions)...  
 
DR. M. THAMBIDURAI: With the Central Government's help, 11 colleges were 
opened. However, the number of seats needs to be increased as new colleges come 
up. My question is, has the External Affairs Minister persuaded the NMC to increase 
the intake of medical colleges? Only then can the examination be conducted. This is 
what I want to know. 
 
SHRI S. JAI. SHANKAR: Sir, the supplementary does not directly pertain to my
 Ministry. My understanding is that the number of medical colleges in the country has 
roughly doubled in the last 10 years. So, there are many more opportunities for 
students. We understand that there are many more aspirants. But where my Ministry 
is concerned, those students who do go abroad for education, it is our duty, it is our 
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obligation to look after their welfare, and I would like to assure the hon. Member, 
through you, that we are very much cognizant and sincere about it. 
 
SHRI SANDOSH KUMAR P:  Indian students are there in almost all parts of the world, 
be it Germany or Canada.  So, do we have any idea of the exact number of students 
who are studying abroad?  And, what about the quality of these universities, where 
Indian students are studying? 
 
SHRI S. JAI. SHANKAR:  Sir, I would like to inform the hon. Member, through you, 
that we have a rough idea of the number of students because we encourage 
them to register.  But, all students do not necessarily do that.They are roughly in 
excess of about 10 lakhs. In terms of the quality of universities, what many 
Embassies do is, on their websites, they put up advisories.  If there are some 
countries where there were cases of fraudulent admission, we issue cautions on 
the websites for the students who are planning to go to any country.  They will 
naturally go to the website and check up, and they will be suitably warned.  It is a 
very legitimate concern, which the hon. Member has raised.  Students today need 
to be aware which are the good universities, which are not, which are the 
universities which have some negative issues in the past and our websites try to 
address that.  
 
MR. DEPUTY CHAIRMAN: Thank you.  Question No. 33. 
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